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['earned Counsel for the  
r 

petiti ner has filed Lvrno seekLg 

s 'cji1J 
Withdrawal of tis Original AppLication 

as he has g 	the re I ie £ asked £ or 

in this OA by the 	Dep art ire nt. He ad - 

Shri S.K.hera, learned C)unsel for 

the petitioner and Shri Aiiok M3harity, 

Senior Standing Counsel appearing 

for the Rebpondents, In vii of this, 

the OA is disposed of as witrq n. 
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